TO BE PUBLISHED IN PART I SECTION 3(II) OF THE {?AZE'ITE OF INDIA.

Government of India
Ministry of Finance
Department of Revenue
Central Board of Direct 'I‘axesi{

New Delhi, tho .U’ Fehruarv 2000.

NOTIFICATION |’

INCOME TAX E

||
No. It is hereby notified for gcncmll information that the
arganisations mentioned helow have heen apprnvﬁd by the Central
Government for the period mentioned against thenr names, for the
putpose of clause (it) of sub-gection {1) of section 35 of the Income tax
Act, 1961, read with Rule 6 of the Income tay Ru‘eq 1962 under the

category Institution" subiect to the following conditions:-

1) The nefified Institution shall maintain sepaf "atﬂ books of accounts
lor its research activities:

S o

i1) The notified Institution chall fm“'sh L‘e|,‘3,.nm“.l Return of 1t
scientilic research activities to the Secretary, Departmeut 01'
Scientific & Industrial Resecarch, Fccnnmogy Bhawan’, New

Mehrault Read, New Delhi-110016 for ev°n' financial year on or
belore 31% May of cach year; U

iii) The notified Institution shall submit, ot & behalf of the Central
- Government, to - (a) the T)uremm Gcncml of Income 1ax
(Emmpnons) 10 Middleton Row, 5™ Floor“ Calcutia-700071 {b)

the Secretary, Department of Scientific & Iudu strial Research, and
(¢) the Commissioner of Income t.'watrector of Income tax
(Lxunpuons), having jurisdiction over ﬁn.' organisation, on or
bofore the 31 October cach year, a copy uf its audited Annual
Acconnts and also a copy of andited In(‘nrne & Expenditure

Account in respect of iis research activities ,‘fu: which exemption
was gianted under sub- section (1) of section 35 of Inconie tax Act,
1961 1in addition to the return of income tnY to the ric&lormlpd
assessing oiitcer,



S No. Name of the organisation approved iod for which |
Nntlhcatmn 15 effective -
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2. Societv for Computer chlmnlnqv & t 4 99 tn 31.3,2000

Research, Survey No 27, Pune-batara Road, * I’
Phankavdi, Punc - 41104 |

(F. No 203/19/2000 =~ ITA 1)
ii
l

3 Goa Cancer Sceiety, Dr. E. Borges Marg, 142916 321.3.2000
Dona | a_!l.& Croa-403004 I"
(F.No. 203/17/2000 ~ ITA-ID)

4. ‘The RBiria Institute of Astmnomv & 4 99 t0 31.3.2002

Planetariun Science, Birla Building, 9/1, i-
R.N.Mukharjee Road, Calcutta-700001
(K No. 203/47/09 — FI'A-11 |

Lh

“Centre for Development of lmaging
Technoloay, Chitranjali Studio Complex,
Thiruvailom. Trivandrum-695027

(F. No. 203/20/2600 — ITA-1I)
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o. Institute of Pesticide Formulation 499 to 31 3.2000

Techinology, Scope Comp%cx, Core-6, j
2" Eloor, Lodhi complex, New Delhi-3

ulllr Erota 4 A

(K. No. 203/22/2000 — [TA-11)

7. Central Board of lrmioation & Paouwier

Malcha Marg. Chanakvapuri, New Delhi-21 'i
(F. No. 203/23/2000 — ITA-II)
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8. Waterialls Institute of Technologv Transter l 4.99 to 31.3.2002
“Waterfalls™ J-29, South Txtension, FPari-i, |

New Dethi-49 (F. No. 203/26/2000 — ITA-II),

[

Noics: ‘I'he notified Insiitutions are advised to apply in triplicates
-and well in advance for renewal of the approval, to the Central

. | 2
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3=
Govemment through the Commissioner of Income tax/Director of
Income tax {Exemptions) having junsdiction. Three copies of the
applicatton for rencwal of apprnvai slmll also bc sent dlrecn to the
Secretary, Depaitment of 8 segi

Under Scerciary io ihic Govl. of mdld

Notification No. \\ 23] ( F-ve- 23 [Mlaomw=iTA 2 stiven )

The hManager,
"’“t qr‘h\rln !‘QSS.
Mavapuri, New Delli

Copy forwarded to:

i. The applicant orgamisation,

2. The Director General of Income iax (Exemptions), Calcuita.
3.  Comptroller & Auditor General of India

4. The Direetor, Department of Scientific and Industrial Resarch,

“Technology Bhawan’, New Mehrauii Road, New Delhi-1100i6

5 Dircctor of Income Tax {Excmption), Delhi, Mumbai and Calcutta
and Commissioner of Income Tax_ Papaii- Goa. Trivandrum and
Pune-il. o

6.  The concemned files A

7. Guard Gle ' o

)
{Kamlesh C.Varéhﬁ’éﬁ

Under Secretary to the Govt. of India
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